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 Item No. 14         Court No. 2 
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

  
 

  

   
Execution Application No. 24/2023  

(I.A. No. 277/2024) 

In  
Original Application No. 44/2022 

 

 
Saket Girls P.G. College                  Applicant  

  
Versus  
 

 
State of Utter Pradesh & Ors.            Respondent(s) 

 
 
Date of hearing: 01.07.2024 

 

 

 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
   HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 
   HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

 

 Applicant: Mr. Ravindra Lokhande, Mr. Harshid Srivastav, Mr. Chirag Jain & Mr.  

   Harshil Gupta, Advocates for Applicant in E.A 24/2023 

 
Respondent:    Mr. Bhanwar Pal Singh Jadon, Mr. Chetan Jadon & Mr. Yash   

  Vardhan Kaushik, Advocates for the State of UP 

   Mr. Daleep Dhyani, Advocate for UPPCB  

   Ms. Priyanka Swami, Ms. Simran Sehgal, Mr. Shivam Singh & Mr.  
   Souresh Nagan, Advocates for EO, Bella Pratapgarh, UP 

 
 

 

    
 

 

ORDER 
 

 

 

1. In this execution application, the issue of water logging and 

incomplete open drain in front of the Applicant college which is causing 

health hazard to the students is involved. 

 
2. In pursuance to the previous direction of the Tribunal, action taken 

plan with affidavit on behalf of the Executive Officer, Nagar Palika 

Parishad, Bela Pratap Garh and the report of the UPPCB have been filed. 

 
3. The Applicant has filed the response to the reports dated 

29.06.2024 on 01.07.2024. He is directed to supply a copy thereof to 
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Counsel for all the other concerned parties within one week. It will be 

open to the Counsel for other parties to file their response to the same 

and also to I.A. No. 277/2024 within one week thereafter. 

 

4. The Executive Officer, Nagar Palika Parishad, Bela Pratap Garh is 

directed to remain virtually present before the Tribunal on the next date 

of hearing. 

 
5. List on 28.08.2024.  

  
 

 

Prakash Shrivastava, CP 

 

 
Arun Kumar Tyagi, JM 

 
 

 
 

 

Dr. A. Senthil Vel, EM 
July 01, 2024 
Execution Application No. 24/2023  

In  
Original Application No. 44/2022 
A 
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